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glive hereln below the detalls of the assets (immovable, movable, bank balance, etc.) of

. years,

belonging to .

myself, my spouse and dependants*:

Cnp Ve mey

: {Assets ln jaint name tndicatmg the extent of joint ownership will alse have to be
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Flnancial
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(i) | Bonds, B ' i i o
tBemesand N TCIN L 0T NTLINTO INTL
- companies
{iv) | Other financlal e
institutions, LY — — - —_—
Q‘;ﬁngifﬁi; Powetey | N NLL N MEILINEL
Policies, stc |
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interests J

Note: Value of Bands / shares [ Debentures a8 per the latest market value in Stock
Exchange In respect of listed companies and & per books in the case of non listed

cormpanles should be given.
* Dependant here means & pemn suhstanﬂally dependent on the income of the

employee.
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also have to be Indicated]
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- Deseription
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fNote F‘I’G;:aert!es in 1oint own@rsl'up indicating the extent of joint ownership will

aif l Spouse
| Name(5)

t):paudarw-ﬂ

[“Bependant-1
Hame

Hame

Dependant-3
Ete. Nama

Zepeotert 4]

No,
i)

Agricultural Land
-~ Location{s)

I RINKY

\

- Gurvey number(s)

- Extent {Total
measurement)
-Current market value
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(i)

Non-Agricultural 3
- Location(s}

- Survey number(s) Z i —
- Extent (Total ZSW,“{

maamrement}

NIC  INFL

NTL

NI T

i) | Bulidings (Commercial

[ numﬁen}s}

- Extent (Total
measurament)

- Cumrent market
value®

NP

NTC

NI

(iv)

‘Houses / Ap}artments,

| number(s)

ate,
- Location{s}
- Survey /daor

Ext&nt{'iatal
measurement)
- Current market

im

NI

NTL

ML

)

‘Others {such as

value

o

—
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(2)
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1 gkve herein haim-; the detaile of my liabilities / overdues to public financial

[ﬁst:tutlnns s g&nmmment dues:-
LNﬁte FEeaw ﬁm 5:&;3&:&113 detaﬁs far each Eam}

|—-—-§r‘
No,

. ‘l}emﬁpﬂm

(a)

{1} Loans from Banks

Kaime azaﬂmwm- Bank /
Flnanclal :n#ﬁtuumnsm f
Department {s)
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{ii} Loans from financial
institutions

(iil} Government Dues:

(a) dues to departments

dealing with government
‘accommodation

(b} dues to departments
dea{ing wﬂ:h supply of

{c) dues to. depaptmenm
dealing with supply of
electricity
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(d) dues to departments | e i
dealing with telephones : :

{e) dues to departments
dealing with government o et
transport (Including

aircraft and helicoptars)

{f} Gther dues, if any

(b}

| iy Income Tax including

Account Numbisr IFAHH
| (i) Wealth Tax {Afsc

Tax return fited.]

surcharge [Also indicate

| the assessment v&ar' upto
which Income Tax Return :
flled. Give also Permanent -—COEPS |06 WK —t

Indicate the assessment
year upto which Weaith

{I} Sales Tax [Only in
case of propri etary

C. ..
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Gender
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il -t i = -
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Cadre
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LFull Name e.g. B.A 5. -Bihar Mminlstraﬂve $En.ri:e,

B.8,5,- Bihar Secretarlat Service etc.)

I hereby deciare that the atmre details are true to the best of my

khum\adya and belief.
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Plaase sign each page of the declaration. Asset declaration form
must be in A4 size white paper with computer typed (single =lide)

in prescribad format,
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